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Bills of Andbhra Pradesh pending with
Goverament

.2687. SHRI C. SAMBU : Will the
Minister of HOME AFFAIRS be pleased to
state ©

(a) the names of Bills sent by State
Government of Andhra Pradesh pending with
the Union Goveroment for approval; apd

(b) the reasons for delay in clearing the
Bills and by what time these are likely to be
cleared ?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI!
P. CHIDAMBARAM) : (a8) The following
Bills have been received from the: Qovern-
meot of Apdhra Pradesh for consideration
and assent of the President :

(1) The Andhra Pradesh Shops and
Establishments Bill, 1986.

(2) The Audhra Pradesh Labour Wel-
fare Fund Bill, 1986.

(3) The Andhra Pradesh Agricultural
Indebtedness (Relief) Bill, 1987.

(4) The Andhra Pradesh Apartments
{(Promotion of Construction and
Ownership) Bill, 1987.

(5) Tbe Aodhra Pradesh Exhibjtion of
Films on Television Screen through
Video Cassette Recorders (Regula-
tion) Bill, 1987.

(6) The Municipal Corporation Acts
(Amendment) Bill, 1987.

(b) Regarding the first two Bills
mentioned above, certain suggestions have
been given to the Government of Andhra
Pgadesh; forther action in  respect of these

ills could be taken only after views of the
State Government are received.

The remaining four Bills have been
‘x‘eceived recently and are engaging the atten-
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tion of the Government of India; it is not
possible to indicaté by what time these Bills
would be approved.

Disposal of freedom fighters pensiob
cases during 1986

2688. SHRI C. K. KUPPUSWAMY :
Will the Minister of HOME AFFAIRS be
pleased to state the number of pension cases
of freedom fighters and ex-INA personnel
separately disposed of in 1986 ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI CHINTAMANI PANIGRAHI) : Total
number of freedom fighters pension cases
disposed of during 19x6 was around 95,000.
Out of these about 5300 were cases of
ex-INA personnel.

Import of pulses

2659. SHRI VIJOY KUMAR YADAV :
Will  the Minister of COMMERCE be
pleased to state :

(a) since when have pulses been placed
under Open General Licence (OGL):

(b) the total volume and value of
imports of pulses since the time pulses bave
been placed under OGL;

(c) the main pulses imported under OGL
and their quantities and value separately;
and

(d) the countries from which pulses have
been imported since their inclusion under
OGL and in*what quantities and worth what
value ? .

THE MINISTER OF COMMERCE
(SHRI P. SHIV SHANKER) : (a) Pulses
were placed under Open Genperal Licence
(OGL) in the Import-Export Policy for
1978-79 and they continue to be in OGL
since then. :

{b) to (d). A stdtement showing import
of pulses, quantity, value and names of the
countries from where major imports have
taken place during the period 1978-79 to
1984-85 is given below. Data is available
only upto March, 1985.
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